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MODERN COTTAGE INDUSTRIES
DEVELOPMENT CORPORATION
BILL*
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MR. SPEAKER : The question is :

“That leave be granted to introduce
a Bill to provide for setting up of a
Corporation for development of
ancillary cottage industries.”

The motion was adopted.
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INDIAN TELEGRAPH (AMENDMENT)
BILL*

(Substitution of section 5)
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MR. SPEAKER : The question is :

“That leave he granted to introduce
a Bill further to amend the Indian
Telegraph Act, 1885.”

The motion was adopted.
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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of Eighth Schedule)
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MR. SPEAKER : The question is :

“That leave be granted to introduce
a Bill further to amend the Constitu-
tion of India.”

The motion was adopted.

Sthawr W ffRas Y W
F@ g |

PREVENTION OF COW SLAUGHTER
BILL*
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MR. SPEAKER : The question is :

“That leave be granted to introduce
a Bill to prevent cow slaughter in
India:"*

The metian was adopted.
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*Published in Gazette of India Extraordinary, Part II, section 2, dated 3.4.69,



